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1 2 3

15. Maharashtra 20.92

16. Manipur 5.60

17. Meghalaya 5.44

18. Mizoram 2.03

19. Nagaland 3.86

20. Odisha 27.12

21. Punjab 7.61

22. Rajasthan 69.86

23. Sikkim 0.56

24. Tamil Nadu 60.68

25. Telangana 38.74

26. Tripura 7.18

27. Uttar Pradesh 52.41

28. Uttarakhand 4.08

29. West Bengal 41.61

30. Andaman And Nicobar 0.05

31. Lakshadweep 0.00077

32. Puducherry 0.39

TOTAL 625.39

Source: www.nrega.nic.in

Status of Deen Dayal Upadhyaya Grameen Kaushalya Yojana

3017. KUMARI SELJA: Will the Minister of RURAL DEVELOPMENT be pleased

to state:

(a) the number of individuals from rural India who have received training under

the Deen Dayal Upadhyaya Grameen Kaushalya Yojana (DDU-GKY), State/UT-wise

details, and district-wise details of Haryana with gender, caste, religion-wise breakup;



373[13 December, 2019]Written Answers to Unstarred Questions

(b) the number of individuals who have been placed after receiving training

under DDU-GKY, State/UT-wise details and district-wise details of Haryana with gender,

caste and religion-wise breakup; and

(c) the details of the project implementing agencies involved in this project,

State/UT-wise details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH

TOMAR): (a) and (b) Ministry of Rural Development is implementing Deen Dayal
Upadhyaya Grameen Kaushalya Yojana (DDU-GKY), a placement linked skill development

program for rural poor youth of the country under National Rural Livelihoods Mission

(NRLM). The State/UT-wise number of candidates trained and placed in jobs under

DDU-GKY since inception (September, 2014) till October, 2019 is given in Statement-I
(See below).

The District- wise details of SC/ST, Women and Minority candidates trained under

DDU-GKY in Haryana (maintained since 2018-19) from 2018-19 to October, 2019 is given

in Statement-II

The District- wise data with regard to the candidates placed is being maintained

since May 2019 onwards and is given in Statement-III (See below).

(c) The details of the State/UT-wise Project Implementing Agencies (PIAs)

involved in the implementation of DDU-GKY in the country is given in the
Statement-IV.

Statement-I

State-wise Progress under DDUGKY from 2014-15 to 2019-20
till October 2019

Sl. No. State Cumulative Total till Oct'19

Trained Placed

1 2 3 4

1. Andhra Pradesh 69529 63610

3. Assam 45750 25832

4. Bihar 42796 22628
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1 2 3 4

5. Chhattisgarh 32074 12588

6. Gujarat 18371 10904

7. Haryana 30467 24719

8. Himachal Pradesh 4281 1100

9. Jammu and Kashmir 52535 36590

10. Jharkhand 36980 15562

11. Karnataka 40937 23547

12. Kerala 46690 26951

13. Madhya Pradesh 45077 13008

14. Maharashtra 36538 21306

15. Manipur 993 247

16. Meghalaya 1459 628

17. Mizoram 586 127

18. Nagaland 1033 349

19. Odisha 156944 136867

20. Punjab 8936 2685

21. Rajasthan 51526 24666

22. Sikkim 581 355

23. Tamil Nadu 30651 42881

24. Telangana 45674 40789

25. Tripura 5739 3323

26. Uttar Pradesh 113683 20399

27. Uttarakhand 1841 531

28. West Bengal 18686 10101

TOTAL 940357 582293
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Statement-II

District-wise progress of SC/ST, Women and Minority in Haryana under
DDUGKY from 2018-2019 to 2019-20 till October 2019

District Total SC/ST Women Minority
Trained Trained Trained Trained

Ambala 0 0 0 0

Faridabad 53 23 8 4

Fatehabad 80 54 22 6

Gurgaon 574 234 181 131

Hisar 0 0 0 0

Jhajjar 257 204 69 ,13

Jind 521 248 214 140

Kaithal 0 0 0 0

Karnal 380 374 174 15

Kurukshetra 210 206 92 10

Mahendragarh 0 0 0 0

Palwal 0 0 0 0

Panchkula 0 0 0 0

Rewari 0 0 0 0

Rohtak 190 124 34 1

Sirsa 137 73 79 43

Sonipat 725 343 527 21

Yamunanagar 163 146 42 0

TOTAL 3290 2029 1442 384
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Statement-III

District wise Placed candidates details in Haryana under
DDUGKY since May 2019

District Total SC/ST Women Minority
Placed Placed Placed Placed

Ambala 82 43 27 30

Bhiwani 2 2 0 0

Charki Dadri 0 0 0 0

Faridabad 0 0 0 0

Fatehabad 40 34 13 9

Gurgaon 4 1 2 0

Hisar 8 5 1 0

Jhajjar 43 26 4 1

Jind 81 40 29 18

Kaithal 16 9 6 1

Karnal 114 73 45 7

Kurukshetra 68 40 23 6

Mahendragarh 23 17 3 0

Mewat 4 0 1 0

Palwal 22 12 8 1

Panchkula 16 9 7 6

Panipat 13 6 13 5

Rewari 36 24 4 4

Rohtak 4 4 4 0

Sirsa 30 25 11 6

Sonipat 65 30 59 10

Yamunanagar 3 3 1 0

TOTAL 674 403 261 104
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Statement-IV

Details of State/UT-wise project implementing agencies involved in the
implementation of DDUGKY in the country

State/UT Number of Number of Allocated
PIAs Projects Target

1 3 4 5

Andhra Pradesh 71 74 114241

Arunachal Pradesh 2 2 650

Assam 58 65 69383

Bihar 66 71 80473

Chhattisgarh 60 72 64013

Gujarat 37 37 29710

Haryana 17 17 32705

Himachal Pradesh 10 10 6948

Jammu and Kashmir 35 40 61139

Jharkhand 56 60 80485

Karnataka 38 41 89232

Kerala 104 144 82497

Madhya Pradesh 46 51 102381

Maharashtra 103 132 84174

Manipur 16 16 9502

Meghalaya 12 12 5461

Mizoram 6 6 2505

Nagaland 4 4 2940

Odisha 73 123 169183

Punjab 22 23 14319

Rajasthan 88 97 82342
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1 3 4 5

Sikkim 5 5 1600

Tamil Nadu 57 59 47338

Telangana 46 65 77336

Tripura 6 7 10428

Uttar Pradesh 98 108 144672

Uttarakhand 28 29 13310

West Bengal 30 30 53778

TOTAL 1194 1400 1532745

Widening the scope of MGNREGA

3018. DR. SANTANU SEN: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether Government has widened the scope of activities under MGNREGA

on account of unemployment being at its highest;

(b) if so, the details thereof and if not, the reasons Government is not increasing

its expenditure on the MGNREGA, on account of its failure to produce jobs;

(c) whether the Ministry has made an effort to maintain a State-wise database

of the number of people getting timely payments of their MGNREGA jobs; and

(d) if so, the details of those initiatives and if not, the reasons therefor?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH

TOMAR): (a) and (b) The implementation of Mahatma Gandhi National Rural Employment

Guarantee Scheme (Mahatma Gandhi NREGS) is reviewed on regular basis and based

on the inputs received from the stakeholders, the Ministry considers amending the list

of permissible works in the Schedule of the Act. As per the information uploaded by

the States/UTs in Management Information System (MIS), the persondays generated

and total expenditure under Mahatma Gandhi NREGS is on an increasing trend. The

details of persondays generated and total expenditure during the last two years are

given below:


